535 Bill introduced
1432 hrs,
COPRA CESS BILL*

THE MINISTER OF AGRICULTURE

AND IRRIGATION (SHRI SURJIT
SINGH BARNAILA): 1 beg to move for
leave to introduce 5 Bill to provide

for the imposition of cess on copra for
the d:velopment of the coconut in-

dustry and for matlers connected
therewith.
SHRI K. P. UNNIKRISHNAN

(Badagara): Sir. on a point of order.
Has he got the consent of the Presi-
dent 1o introduce the Bill? [t is a
financial Bill,

MR. DEPUTY-SPEAKER: Yes, the
consent has bern given. The question
is:

“That leave be granted to intro-
duce a Bill to provide for the impo-
sition of cess on copra for the deve-
lopment of the coconut industry and
for matters connected thereiwth.”

The motion was adopted.

. SHRI SURJIT SINGH BARNALA:
1 introducedt the Bill.

WATER (PREVENTION AND CONT-
ROL OF POLLUTION) AMENDMENT
BILL*

. THE MINISTER OF WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION (SHRI SIKANDER
BAKHT): Sir, | beg to move for leave
to introduce a Bill to amend the Water
(Prevention and Control of Pollution)
Act, 1974.

_MR. DEPUTY-SPEAKER: The ques-
tion is:

“That leave be granted to intro-

duce a Bill to amend the Water

(Prevention and control of Pollution)
Act, 1974.",

The motion was adopted.
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SHRI SIKANDAR BAKHT: I in-
troduce the Bill.

14.34 hrs.
MATTERS UNDER RULE 377

(i) REPORTED DECISION OF THE CENIRAL
GOVERNMENT TO CLOSE DOWN Kon-
KAN PASSENGER LINE.

DR. VASANT KUMAR PANDIT
(Rajgarh) : Sir, with your permis-
sion, I beg to draw the attention of
the Minister to the following matter
of urgent public importance:

“The decision of the Central Gov-
ernment ty close down Konkap Pas-
senger Line, the lack of any cheap
mode of transport for western coas*
passengers, the consequential  un-
employment to hundreds of peop
the efforts by the Governm
through the Government of Maha-
rashtra and Goa to subsidise this
utility public transport and the reac-
tion of the Government thereupon.”

(11) REPORTED HEAVY FLOODS ENDAN=-
GERING NaTtronar Hicuway No. 31
AND Rarnway LINEs IN BmRAR
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tIntroduced with the recommenda tion of the President



